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CENTRAL ftQf'iINl STRAirJE TRIBUNAL
PRINCIPAL BENCH

Q.A. no. 2220/1995

Neu Delhi this the 19th day of farch, 19&6

HDN'BLE 3HRI JUSTICE P. K. 3 HY a f«'.3U iMDA R , Ad « OUl iVi Af-'

HON'BLE 3HRI K, PUTHUKU TAR, PEP3ER (A)

/

1* Indian Statistical Service
Association (Regd.),

Floor, Sardar Patal Bhauan,
Parliament Street, Neu Delhi
through its Secretary, Shri
fi, U, 3. Ranganathan S/0 Dr.
Pl.S.PU Sarma, R/O B2A-1 28,
Janakpuri, Neu Delhi.

2. Shri T. 3, Krishnan S/0 3hri
S. K, Subbaiyan,
Deputy Adviser, Planning
Commission, 270 Yojana Bhauan,
Sansad Piarg, Nau Delhi,

3. Shri T, R, fiohanty S/C Rabi
Narayan Plohanty, Computer Literate,
Inter State_ Council Secretariat,
PUnistry of Home Affairs,
Uigyan Bhauan Annexe,
Pfeulana Azad Road, Neu Delhi ,

4. Shri R. G. Plitra S/0 R, S, Pitra,
Senior Research Officer,
Office of Registrar General of India,
Uest Block I, R.K.Puram,
N©u Delhi .

5 . Smt ♦ G . f!ythili,
Research Officer,
Planning Commission^
Yojana Bhauan, Neu Delhi.

6, Shri G.3.N. fyrthy,
Deputy Secretary,
P^inistry of Defence,
Sena Bhauan, Neu Delhi,

7, Shri N, K, Sharma,
Senior Research Officer,
Planning Com,mission,
Yojana Bhauan,
Neu Delhi. ,,, Applicant::

( Applicant No.1 in person )

-Uersus-

1. Union of India through
Sec retary, Piinistry of
Planning, Deptt. of Statistics,
I  Floor, Sardar Patel Bhauan,
Parliament Street, Neu Delhi.
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2, Shri N. Tl, Suamy,
Joint Director,
National Sample Survey
Crganiaation (Field Operations
Division), 'Cd Block,
111 Floor, Pushpa Bhauan,
Pushpa Vihar, r'bdangiri '^oati,
Neu Delhi, ^asppnljpti-;

(  None For the respondents )

ORDER (ORAL)

Shri Justice P« K, Shyamsundar —

Applicant present seeks leave to uithdru this

application. It is accordingly dismissed as

uithdraun.

y

(  K. l\ithukumar ) ( P. K, Shyansuntar )
f'lember (A) Acting Jhainri-in

-as-


